\ 2221 TEM NO. 803 COURT NO. 3 SECTION 11
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Crimnal Appeal No(s). 1000/2015
PRABHU SI NGH Appel | ant ('s)
VERSUS
STATE OF UP Respondent ( s)
Date : 08/02/2017 This appeal was nentioned today.
CORAM :
HON&#39; BLE MR JUSTI CE J. CHELAMESWAR
HON&#39; BLE MR JUSTI CE ABHAY MANOHAR SAPRE
For Appellant(s) M. Astha Tyagi, Adv. (Menti oned by)

For Respondent (s) M. Abhi shek Chaudhary, Adv.

UPON hearing the counsel the Court nmde the follow ng
ORDER
Li st the appeal for consideration of bail application on 23 rd

February, 2017.

[O P. SHARMA] [ RAJI NDER KAUR]
AR- CUM PS COURT MASTER

(Listing proforna is placed on the file)



